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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
CORRIGENDUM
New Delhi, the 23rd June, 2026

S.0. 3471(E).— In exercise of the powers conferred by sub-section (3) of section 109 of the Motor Vehicles
Act, 1988 (59 of 1988), the Central Government hereby makes the following amendments in the notification of
Government of India, number S.0. 2747(E) dated 29 May, 2026, namely:-

2. In the said notification, following items and entries shall be substituted:

(i) In the Table against serial number 28A and entries relating thereto, in column (4), the items and entries “1% April,
2027 shall be substituted with “For new models: 015" April, 2027 & For existing models: 01% October, 2027”.

(i1) In the Table against serial number 31, in item number (d) and entries relating thereto, in column (4), the items and
entries “1% April, 2027 shall be substituted with “For new models: 01 April, 2027 & For existing models: 01% October,
20277,

[F. No. RT-11036/192/2025-MVL]
MAHMOOD AHMED, Addl. Secy.

Note: The Principal notification was published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii)
vide S.0. 1365(E) dated 13 December, 2004 and was last amended vide S.O. 2747(E) dated 29 May, 2026.
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